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Sanskrit is going to make a major contribu-
tion in Computer sciences in the days to
come. | have read two to three arucles—
I shall not quote them—which clearly say
that Saaskrit  will replace Eoglish in
computers o the 2ist century.

Al the same time, | would also like to
remind that the fonds allocated for
primary school education under the
N.REP. are being misued. These funds
are being uwsed for comstructing offices.
Sunilarly, the funds sanctioncd uonder
R.LEG.P. for primary and middlc schools
are being diverted 10 be used for comstruc-
tion of reveaue bullding and Vikas buildiog.
The Goveroment of Aondhra Pradesh s
vidlating the guidelioes set for education.
This should be coquired into by setling up
& commisaon or a High Power Committee.
These funds are being maed for constructing
roads acd are, thus, being misused. More
thao 30 per cent of the funds are being
buogied. Daily, we come across statements
o this regard. You aho issue statements
Just 10 wcare them, but you do oot institute
an ioguiry. Nobody twkes coursge 1o
osder an wequiry. You should immediately
ordet an loguiry agaiost the Government of
Aodhra Pradesh. Shri Vengala Rao comes,
isucs statement, but 0o loguiry s ordered
into it.  The funds sanctioned for school
buildings under the NREP and
RLEGP. should be spent for the cons-
wuction of Dbuildings sccording to  the
specification. Bet they neither construct
xhools nor roads and iostead spend  the
funds for constructing their divisional offices.
Therefore, | would submit that more and
more funds should be saextioned for
primary school buildings and it should be
ensured that the fundy are propetly
witlised. The Miaister of Agriculiure as
also the Minister for Rursl Development
are sitting bere and both of them should
pay atiention to i, You are spending
more on  university education, but my
submission is that more funds should be
spent on primary education. Hiedi should
be made the medium of instruction in
Navodaya and Kendriya Vidyalayas and the
management of these whools shouwld be
banded over to voluntary agencies. With
these words, | conclude my speech,
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STATEMENT RE : PAYMENT OF
ADDITIONAL INSTALMENT OF
DEARNESS ALLOWANCE TO
CENTRAL GOVERNMENT
EMPLOYEES OF GROUPS
‘A’, ‘B’, 'C' AND ‘D’

[English)

THE MIN STER OF STATE IN THE
DEPARTMENT OF EXPENDITURE IN
THE MINISIRY OF FINANCE (SHRI
BK GADHVI): Sir, on the basis of 1he
recommendations of the Fourth Pay
Commission, as already accepted by the
Government for Groups B, C and D
employees, the Dearness Allcwance at  the
revised rates has become due for consi-
deration wef 1.1 1987, on the basis of
percentage increase in whole pumbers in the

twelve moathly averege, of the All India
Comsumer Price Index Numbers for
lodustrial Workers (Genersl) (Base

1960 = 100) for the period ending 31 12.1986
over the index average of 608 the base
figare to which the revised pay scales are
pagped. The twelve montbly aversge CPl
on 31121986 s t6! CB, which works out
to an increase of § 73% over 608. Groups
B, Caond D employees drawming basic pay
upto Rs. 3500 are 1o be allowed 100%
neutralnasion and are, therefore, entitied to
(he revised D A of §% of basic pay w.ef.
1 1.1987,

A decision bas also been taken by the
Gowvernment on the rccemmendations of the
Commission for Group ‘A" employees. On
the basis of the recommerndations of the
Con mission, as sccepted by 1the Govern-
ment, the Decarpess  Allowance st the
revised rates s due for consideration for
Group ‘A’ employees wef. 171986 and
1.1.1987 on the basis of percentage increase
in whole num bers of the averrge CPI for
the mooth erdirg June, 1986 and December,
1986 over the index aversge of 608, The
twelve monthly avcrage CPl on June 30,
1986 is 63241 which works outto an
increase of 4.0I1% cver GO8. As 1the
employees drawing basic psy upto Rs. 3500
are to be alloved 100% noneutralisaticn,
those drawing besic pay berween Rs, 3501
and Rs. 6000, 75% and thore drawing basic
pay above Rs. 6000 65%, Group ‘A’
employees drawing basic pay upto Rs. 3300
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are entitled to the revised D.A. of 4% of
basic pay and those drawing basic pay
between Rs. 3501 and Rs. 6000 are entitled
to revised D.A, of 3% of basic pay and
those drawing basic pay above Rs. 6000
are entitled to revised D A. of 2% of basic
pay wed. 1.7.1986. The Dearness
Allowance payable to employees in these pay
ranges wel. 111987 works out to 8% of
basic pay, 6% of basic pay and 5% of basic

pay respectively.

Government have now d=cided 0 pay
the instalment of Dearness Allowance due
to Groups B, Cand D employces from
1.1.87 in cash. Government have also
decided to pay the instalments of Dearness
Allowance due 10 Group ‘A’ employees [rom
1.7.1986 and 1.1,1987 in cash, Orders in
this behalf will be issued by the Ministry of
Finance soon.

The annual cost of the instalment of
D.A. payable to Group ‘A’ officers wee.l
1.7.1986 is estimated at Rs. 8 crores
(Approx). The cost in the current financial
year will be of the order of Rs. 5 crores
(Approx). The annual cost of the instal-
ment of D A. payable to all Central
Government employees includiog Group ‘A’
employees we.f. 1 1.1987 is Rs. 278 crores
(Approx). The cost in the current
financial year will be of fhe order of Rs. 46
crores (Approx).

18.03 hrs.

HALF-AN-HOUR DISCUSSION
Technology Mission for Driskiog

Water
[English)

MRK. DEPUTY SPEAKER : The House
will now take up Half-an-hour discussion.
Shri V C. Jain to speak.

[ Translation)
SHRI VIKDHI CHANDER JAIN

(Barmer) : Mr. Deputy Speaker, Sir, the
Central Government is paying special
attention towards drioking waier. It bhas
also set up a Technology Mission for
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drioking water. | want to express my thauks
to the Central Government for this. Our
Prime Minister is also keenly interested o
the Technological Mission. The problem
of drinking water is still before us and it
is as acute as it was 40 yecars ago at the
time of achieving inlJependence, It is
particularly acute in the desert and hill
arcas. | hope that the Technological
Mission would take steps to solve the
problem of drinking water in the desert
areas comprising Barmer, Jaiselmer,
Bikaner, Jodhpur, Jhunjhunu wnl Skar
districtc. | want 10 draw th: artention of
the hon. Minister to the fact that thw
scheme has also been submitted 10 the
S:venth Five Year Plan where siress  has
been laid on it at P. 304, Para-12.57.

(Exglish)

“A pew policy s alo being
caolved in the Seventh Plan 10 tackle
special problems of water supp'y which
are peculiar 0o cerraim Startes —
Rajasthan, Haryana, Madhya Pradesh
and hilly srca.  The probicms of such
States and arca will receive special

attention io the Seventh Plan™.

(Translation)

It has been mentioned in  details,
Earlier also, | bhad raised the iwue of
drinking water wuoder half-an-hour dis-
cussion, At that time Shri Bota Siogh
waa the Mioister of Rural Development and
be had also promised that special attention
would be paid to desert arcas | want to
quote from the reply given by Shri Buta

Singh in which he bad made a special
mention of desert arcas at P 26938 He
is aware of our problem and s prepared

10 make special allocation (or our arca.

(English)

“Certain percentage of the allocated
amount should be spent for desert  firnt,
Top priotity should be given 1o the desert
arca because the population of the desert
arcas is suffering Not ooly they  are
suffering  but  also  they  are put to
hardship. The water  source being
far away from the villages they have to
fetch the water from the far off places,
Tbe sub soil water is not available immedia-



